
I NATIONAL COMPANY LAW TRIBUNAL
MI]]\4BA] BENCH- MUMBAI

cP 535/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI-ASENAPATHY
MEMBER (T)

ATTENDENCE CUM ORDER SIIEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TzuBUNAL ON 24.01,2018

NAME oFTHE PARIIES: Aegies Protection Pvt.Ltd.

Pashankar Automative F\t.Ltd. & Ors

SECTION OF THE COMPANIES ACT: 271-272 ol the Companies Act,20l3.

S. No. NAME DESIGNATION SIGNATURE

CORAM Present:

ORDEIT

CP No. 535/271-27rNCLTlMB/MAH/2017

None present.

In the interest of justice, list this matter on 20.02.2018.

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH
Member fludicial)

I sr:-


